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enee to work load in particular office*. 
They vary in the same category and 
from office to office, subject to the 
maximum not exceeding 5 hours a 
day.

(t) No Sir.

Private Papers of the Late 
Jawaharlal Nehru

*795. Shri Indrajii Gupta:
Shri Vaaudevaa Nair:
Shri N. C. Chatterjee:
Shri Sldheshwar Prasad:

Will the Minister of Education be 
pleased to state:

(a) whether it is a fact that the late 
Jawaharlal Nehru had bequeathed his 
private papers to either the National 
Library, Calcutta or the National 
Archives, New Delhi;

(b) it so, whether his last wishes in 
this respect have been carried out;

(c) if the reply to part (b) above be 
in the negative, the reasons therefor?

The Mlniater of State in the Minis­
try of Education (Shri Bhagwat Jha 
Axad): (a) to (c). The portion o f Shri 
Jawahar Lai Nehru's Will and Testa­
ment so far published does not contain 
any reference to this matter. It is. 
however, understood that he did make 
a reference to the effect that all im­
portant documents of historical value, 
bearing on the history of the Freedom 
Struggle and post Independence period 
be offered to the institutions mention­
ed. The implementation of this part 
of the WiU involves sorting out very 
voluminous paper* in the light of his 
wishes and the work is in hand.

Police Verification for Central Job*

•7*4. Shrt E- K. Nayaaar: W ill the 
M oM cr o f Borne AJfttrs be pleased to 
•late whether Goenm ant are planning 
to make their own separate arrange­
ment* to conduct Police verification of 
candidate* selected by the Union Pub­
lic- Service Coranittios for Central 
Mm in m C o a fm  State*?

Hie Mlalatar ot State te tbe Minis­
try o f B a n  Affair* (Shri VMya 
Charan Shnkla): No, sir.

Financial Position at Central 
Government Employees

*795. Stud A. Y. Vajpayee:
Shri Bal Bal Madhok:
Shrt Shri Chaad Owk 
Shrt Moiahu Prasad;
Shri Rabi Ray:
Shri Maharaj Singh BhaiaU: 
Shri Yajna Datt Sharma:
Shri R. g. VMyarthl:
Shri Hardayal Devgaa:

Will the Minister of Rome Affair* be 
pleased to state:

(a) whether Government have con­
ducted any survey into the financial 
position of the Central Government 
employees;

(b) whether it is a fact that major 
percentage ol the employees arc al­
ways under debt; and

U) if so, the possible reasons for 
such a state ol affairs and the measur­
es proposed lo be taken by govern­
ment to better the lot of Govern­
ment employees?

The Deputy Minister in the Minis­
try of Home Affairs (Shri K . S. 
Ramaawainy): (a) to (c). No survey 
in regard to the financial position ot 
Central Government employees has 
been conducted. It is, therefore not 
possible to *ay what percentage ol the 
employees are under debt and the 
reasons for this.

Saww—liwi at Certain tatfagraoa of 
the ‘Bttvaia*

*7M. Shil G o u u l  Thakar:
Shrt MaShn f t — y r

WiU the Minister ol I an* R«- 
haMWatfon. be pleated to atatt:

(a) whether the dispute between the 
management o f the Hitvada ond Ho 
employees over the in y tr fftn  of cor- 
tain employees haa since beeCk settttd;




